=y

myself,

A,

v {W g given}

my spouse and dependants*:

0232

YOAPisurrrercronn cRtasnarens
LERLYARA. HJH rl KA. SJN,Hﬂsonfdaughter{\vlfe of ARL.K AT ﬂ\f prASED
1960, 5.0 rcnremsnns Vears, belonging to BIHR.LLOHON,.SH.LHA '
service and presently working as . QLB CE QT ENDAN T s

giva hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

{Assets In joint name Indicating the extent of joint ownership will also have to be

55,

"~ Dercription

| Mo,
(i}

Cash

(i}

Deposits in
Banks, Financial
Institutions And
Non-Banking

' Flnanciaf

cpmpanies

. Dependant-1

SCHAR

Dapemduu-z ]
Name

gtuna

Depandant-3

ame(s) Nstne Etc. Name:
TAsHere [TEHRG T

MEL

NEL

(il

Bonds,

Debenturas and |
 Shares in
- companies

| MEL. |

NLT L

MX

‘ (v}

Other financial
institutions,
NSS; Postal

' Sdvings, LIC

Policies, etc

BAIAT|

RLUIANZ

NIL Z}HG*DgoS

45387

NEL

NEL,

)

' Motar: Vehir:ies

(detalls of
make; etc.)

CLR33LC]

BULL ET’

LE

K OTOB] =
s Tl |

MNEL

NI L

PLEL,

{vt}

Jewe1w {give
detalls of -
weight and -

value)

NEL

T2o pem|
176,‘?557

NEL

-

NEL

(i)

"Other assets,

such as values
of claims /

_interests

NEL

N L |

NTC

NIL.

flote: Value of Boiids / shares f Debentures as pef the latest market value in Stock

Exchange In respect of listed compsnies and as per books in thﬂ case of non listed

companies should be given.
* ﬁependant here Means a person substanttal!v dependent on the income of the

employee.
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B,

alsa have to be Indicated]

[Note: Proparties in jolnt ownership indlcating the extent of jolnt ownership wil

§r, |

Deteription Seif

Dependant-1

Spouss
Hame

HNama($)..|

Dependant-2
Name

Dependant-3
Ete, Name

- Survey number(s)

‘measurement)
'-gurrent market valug

A. ricultural Land
cation(s)

- Extent {Tota
xtent (Total v

L.’scfm*
FAMEL

NEL NP L

NTL

m

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NEL

'3.::10&

R e

NPL

(iliy

- Extent (Total

value:

Buildings (Commercial
and residential)
Lol:atic-n(s}

« Survey /door
number{s}

measurement)
- Current: market

NEL.

NF L

NEL

W)

Houses / Apartments,
ate.

=« Location(s)

- Survey. ;'door‘
number{s)

- Extent (Tatal
measuremant)

= Current marke.t
valug

NRLE NBL

| o

)

Others (such a8 Nﬁ
interest in property}.

tf MpL

Nrp‘

nMTL

(2)

1 give herein below the details of my liabil lties / overdues to public financial

inst;tuﬂnns and. gavwnmen‘t dues;-
[Note Please q&ve separate detalls for each item)

(I} Loans fram ﬂn;ncral
Institut{ens

Se. [ Beseription” Hame & sddrass STBanK] | AmGUnEoUtHanding 2%
ﬂo'n S ._ : nn‘"th 1niﬁlﬂﬂﬁﬂ’{ﬂ ! i an Ii?_--i-'ri(alnm‘apqrixr !
fel 42 e AR ST i~
(2} | (i) Loanis from Banks / 22926341

 Government Dues:
dues to departiments
des ,,_gwlﬂh government
| accommeadation

NE L

NEC

(b} dues to departmeants
dealing wlth sulﬁmy of
water: -~

NMEPL

NLL

(c) dues ta departments.
dealing with supply of
elecmdty i

MEL

MEG )

pﬁ%amgm Koo 579



(d} dues to departments . ' '
dealing with telephones s e e i) I g
(e) dues to departments

dealing with government

transport {(Including NEL MEL

aircraft and helicopters) ._ . 55
| (fy Other dues, If any NT L o

(b} | (1) Income Tax including 2
: s#rcna;rg_e [Also indicate | QAN Mo — . e
the assessment year upto

which Incorme Tax Return DEL PR30 1

flled. Give also Permanent
Account Number (PANY]
(ity Wealth Tax [Also
Indicate the assessment £ '

year upto which Wealth ™ = NE G
Tax m!‘;umTﬂrgr.Eg ‘ ; i
(lli} Sales Tax [Only in

| case of proprietary N PRL PR L
business] ;

(iv) Property Tax

€. Personal Detall

GeF/CPE/PRANNG, == [ PTS[BLA-# (157

Gender - [M_] e

Dats-of Bith = ] 30 11 TV 18 T3 [2] oommmm
Class/Group . .‘ e (B/C)

Codr * [ AFFICE ATTIANDENT ]

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Blhar Sacretarlat Sarvice etc.)’

Home District = [JEHOMPABAD |
I hereby declare that the above details ace true to the best of my

knowledge and bellef, :

ssg'nature.f.ﬁ.%,.Rmam.aki-.@m%* 3inl9
~ : 1
Name of Employee: PY.I}}}HR%C?ID» U st "ﬂk’

g &
Note: Please sign Ve_a'ch page of the declaration. Asset declaration form
: must be In A4 size white paper with computer typed (single side)

in prescribed format. e '

‘ ke L
Pngq Rom oo RUMEY € 1 1\A9



